15.05.2018 J-1 PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

COURT NO.8

(DIVISION BENCH-VI)

HON'BLE MS. JUSTICE HIMA KOHLI
HON'BLE MS. JUSTICE PRATIBHA RANI

AT 10.30 A.M.

1. W.P.(C)12156/2015 DELHI STATE INDUSTRIAL AND BIJI RAJESH,ESHITA
CM APPL.32299/2015 INFRASTRUCTURE DIWANKAR SETHI,GAURANG KANTH
DEVELOPMENT CORPORATIN LIMITED R.A.SHARMA,6 SHRUTI MUNJAL
AND ANR ANKUR CHHIBBER

VS BHARAT AHUJA AND ANR

COURT NO.8
HON'BLE MS. JUSTICE HIMA KOHLI
HON'BLE MS. JUSTICE DEEPA SHARMA

AT 10.30 A.M.

REFERENCE IN CONT.CAS(C) 772/2013, 347/2013, 484/2014, 584/2014, 648/2014, 48/2016,
483/2016, 484/2016, 1147/2016, 1116/2016, 1251/2016, 78/2017, 132/2017, 197/2017, 204/2017,

216/2017 and 270/2017

IN THE MATTER OF:

RAJAT GUPTA L Petitioner in CONT.CAS(C) 772/2013
MANPREET SINGH BHATIA ... Petitioner in CONT.CAS(C) 347/2013
DEEPAK BATRA ... Petitioner in CONT.CAS(C) 484/2014
KAMAL GODWANT ... Petitioner in CONT.CAS(C) 584/2014
DR. ARUN SHARMA ... Petitioner in CONT.CAS(C) 648/2014
MANVINDER KAUR ... Petitioner in CONT.CAS(C) 48/2016
W CDR SITANSHU SINHA ... Petitioner in CONT.CAS(C) 483/2016
WG CDR SITANSHU SINHA ... Petitioner in CONT.CAS(C) 484/2016
NAVEEN KUMARJAIN ... Petitioner in CONT.CAS(C) 1147/2016
AMRITA KAUR SAXENA ... Petitioner in CONT.CAS(C) 1116/2016
VIKAS SHARMA .. Petitioner in CONT.CAS(C) 1251/2016
SEETANGELI BHUTANI ... Petitioner in CONT.CAS(C) 78/2017

MANVEEN KAUR ... Petitioner in CONT.CAS(C) 132/2017
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MANJUL TANEJA .. Petitioner in CONT.CAS(C) 197/2017
DEEPA . Petitioner in CONT.CAS(C) 204/2017
MITHUN RADHAKRISHNAN .... Petitioner in CONT.CAS(C) 216/2017
AMARIJEET SINGH .... Petitioner in CONT.CAS(C) 270/2017

Through: Mr. Brij Bhushan Gupta, Senior Advocate (Amicus Curiae) with Mr. Jai Sahai Endlaw, Advocate
Mr. Prashant Mendiratta, Advocate with petitioner in person in CONT.CAS(C) 772/2013.

Mr. Koplin K. Kandhari & Mr. S.C. Duggal, Advocates in CONT.CAS(C) 347/2013.

Mr. F.K. Jha & Mr. S. A. Singh, Advocates in CONT.CAS(C) 584/2014.

Mr. Sunil Mittal, Senior Advocate with Mr. Dhruv Grover and Ms. Seema Seth, Advocates

in CONT.CAS(C)648/2014.

Mr. Ashish Virmani and Ms. Paridhi Dixit, Advocates in CONT.CAS(C) 483-484/2016.

Mr. C. Rajaram and Ms. T. Kanniappan, Advocates in CONT.CAS(C) 1147/2016.

Ms. Chandrani Prasad, Mr. Chirag Mahalwal and Mr. Sugam Kr. Jha, Advocates in CONT.CAS(C) 78/2017.
Mr. Neeraj K. Sharma and Ms. Nidhi Agarwal, Advocates in CONT.CAS(C) 216/2017.

VErsus

RUPALI GUPTA .. Respondent in CONT.CAS(C) 772/2013
SMT SUMITA BHATIA ... Respondent in CONT.CAS(C) 347/2013
SWATIBATRA ... Respondent in CONT.CAS(C) 484/2014
ANNU BHARTT ... Respondent in CONT.CAS(C) 584/2014
POOJA SHARMA ... Respondent in CONT.CAS(C) 648/2014

BIKRAMIJEET SINGH SOKHI AND ANR.
..... Respondent in CONT.CAS(C) 48/2016

PRACHI SINGH alias PRACHI SINHA ... Respondent in CONT.CAS(C) 483/2016
PRACHI SINGH alias PRACHI SINHA ... Respondent in CONT.CAS(C) 484/2016
INDU JAIN L Respondent in CONT.CAS(C) 1147/2016
GAURAV SAXENA ... Respondent in CONT.CAS(C) 1116/2016
SHALINI CHHABRA ... Respondent in CONT.CAS(C) 1251/2016
AJAY BHUTANT .. Respondent in CONT.CAS(C) 78/2017

NIPUR KAPUR .. Respondent in CONT.CAS(C) 132/2017
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SUMAN BASWAL ... Respondent in CONT.CAS(C) 197/2017
KAMALSINGH .. Respondent in CONT.CAS(C) 204/2017
AASTHA SAHDEV ... Respondent in CONT.CAS(C) 216/2017
GEETANJALI ... Respondent in CONT.CAS(C) 270/2017

Through: Ms. S. Chaudhary and Ms. Aarzoo Aneja, Advocates in CONT.CAS(C) 772/2013.
Mr. Rajat Aneja and Ms. Chandrika Gupta, Advocates in CONT.CAS(C) 347/2013.

Ms. Renu Verma, Adv.in CONT.CAS(C) 484/2014

Mr. Prashant Mendiratta, Adv. in CONT.CAS(C) 648/2014.

Ms. Sunieta Ojha, Advocate in CONT.CAS(C) 483-484/2016.

Mr. Ashisht Bhagat and Mr. Akhil Suri, Advocates in CONT.CAS(C) 78/2017.

Mr. Vivek Singh and Mr. Randhir Kumar, Advs. in CONT.CAS(C) 197/2017.

Respondent in person in CONT.CAS(C) 270/2017

COURT NO. 34

(DIVISION BENCH-VIT)
HON'BLE MR. JUSTICE VIPIN SANGHI
HON'BLE MR. JUSTICE P.S.TEJI

1.CRL.A.1241/2014 SUNNY ALIAS HINGOLI ASHUTOSH JHA,AASHA TIWARI
VS STATE OF GOVT OF
NCT OF DELHI

2.CRL.A.1666/2014 AJAY SONAL SINGH,AASHA TIWARI
VS THE STATE (GOVT OF
NCT OF DELHI )

COURT NO. 34
HON'BLE MR. JUSTICE VIPIN SANGHI
HON'BLE MS. JUSTICE REKHA PALLI

AT 2.15 P.M.

1. W.P.(C) 7416/2015 B.KUMARAVEL TAMALI WAD,JASWINDER SINGH
CM NO. 13673/2015 VS UNION OF INDIA PALLAVI SHALI
CM NO.13675/2015 & ORS
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AT 2.30 P.M.

1. W.P.(C)
CM APPL

2. W.P.(C)

CM APPL.

3. W.P. (C)

CM APPL.

4. W.P. (C)

CM APPL.

5491/2015

.9863/2015

5569/2015
10021/2015

6013/2015
10910/2015

6018/2015
10924/2015

AT 10.30 A.M.

1. RFA 241/2013

2. RFA 301/2017

PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

COURT NO.15

HON'BLE MR. JUSTICE VINOD GOEL

M/S.DENTSU MARCOM PVT.LTD
VS CENTRAL BOARD OF TRUSTEES,
EPF ORGANIZATION

M/S.SIMPLEX INFRASTRUCTURES
LIMITED

VS CENTRAL BOARD OF TRUSTEES,
EPF ORGANIZATION

M/S.SIX DEE TELECOM SOLUTINS
PVT.LITD

VS CENTRAL BOARD OF TRUSTEES,
EPF ORGANIZATION

M/S. CALCUTTA TEST HOUSE (P)
LTD.

VS CENTRAL BOARD OF TRUSTEES,
EPF ORGANIZATION

COURT NO.27

RAJIV ARORA, INDERJEET SIDHU

RAJIV ARORA, INDERJEET SIDHU

RAJIV ARORA, INDERJEET SIDHU

RAJIV ARORA, INDERJEET SIDHU

HON'BLE MS. JUSTICE PRATHIBA M. SINGH

SATYA PAL SOBTI
VS. ACHRAJ NATH & ORS.

ARUN BAALI
JASKARAN SINGH (9999315171)

DEEPAK KHADARIA (9811057358)
ARUN BIRBAL ( 9810029802)

VINEETA SHARMA CHANDRACHUR BHATTACHARYYA (9810878919)

VS. RAKESH SHARMA & ORS. SUBHASISH MOHANTY (9810751634)
SANJEEV SINGH,

RAGHUVENDRA SINGH PARIHAR(9818925400)
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3. RFA 370/2017
CM APPL. 14108/2017
CM APPL. 32820/2017

4.RFA 389/2015
CM APPL. 19318/2015

5. RFA 428/2017
CM APPL. 15921/2017

6. RFA 515/2015

HIGH COURT OF DELHI

14TH MAY, 2018

PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

NAVEEN GUPTA
VS. BHARAT LAL MEENA
& ANR.

N K BHATIA (NOW DECEASED
THR LRS)
VS. GARGI ANAND

BEENA @ VEENA BHARDWAJ

VS. SUSHMA SHARMA & ORS.

M/S UTILITY POWERTECH
LIMITED VS.
M/S AMIT TRADERS

UDAY GUPTA, SHIVANI LAL
HIREN DASAN, M.K. TRIPATHI
CHAND QURESHI (9560541151)
SATYA BHUSHAN( 9810631754)

ANISH SHRESTHA( 9891876595)
CHAUDHARY RANJIT SINGH( 9810222625)

RAVI DEV SHARMA( 9873205388)
PRAVEEN GOSWAMI ( 98994429209)

TARKESHWAR NATH, ONKAR NATH(9810162373)
DEEPAK K. SHARMA, ASHISH SHARMA
GAURI KAUSHIK

REGISTRAR (LISTING)



